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Job opportunities for women

*78. SHRI HARNATH SINGH YADAV: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether job opportunities for women, particularly for girls are enough to

protect them from exploitation;

(b) if not, the details of specific steps taken by Government to increase job

opportunities for women in the country; and

(c) the details of measures taken to create job opportunities in the most backward

districts of the country?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI SANTOSH KUMAR GANGWAR): (a) to (c) A Statement
is laid on the Table of the House.

Statement

(a) to (¢) Employment generation coupled with improving employability is the
priority concern of the Government. Further, Government runs various employment
generation schemes for beneficiaries including women like Prime Minister’s Employment
Generation Programme (PMEGP) implemented by Ministry of Micro, Small and
Medium Enterprises, Mahatma Gandhi National Rural Employment Guarantee Scheme
(MGNREGA), Pt. Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY)
scheme run by Ministry of Rural Development, and Deendayal Antyodaya Yojana-
National Urban Livelihoods Mission (DAY-NULM) implemented by Ministry of
Housing and Urban Affairs. In order to improve the employability of youth, around

22 Ministries/Departments run skill development schemes across various sectors.

Central Government has taken some other prominent steps also to increase
female labour participation rate which include the enactment of the Maternity
Benefit (Amendment) Act, 2017 which provides for enhancement in paid maternity
leave from 12 weeks to 26 weeks and provisions for mandatory créche facility in
establishments having 50 or more employees; issue of an advisory to the States under
the Factories Act, 1948 for permitting women workers in the night shifts with adequate
safety measures. Further, in order to enhance the employability of female workers,
Government is providing training to them through a network of Women Industrial
Training institutes, National Vocational Training Institutes and Regional Vocational
Training Institutes. A number of protective provisions have been incorporated in

various labour laws for creating congenial work environment for women workers.
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The Equal Remuneration Act, 1976 provides for payment of equal remuneration
to men and women workers for same work or work of similar nature without any
discrimination. Further, under the provisions of the Minimum Wages Act, 1948, the
wages fixed by the appropriate Government are equally applicable to both male and

female workers and the Act does not discriminate on the basis of gender.

Government has implemented the National Career Service (NCS) Project which
comprises a digital portal that provides a nation-wide online platform for jobseekers
and employers for job matching in a dynamic, efficient and responsive manner and

has a repository of career content.

Pradhan Mantri Rojgar Protsahan Yojana has been initiated by the Ministry of
Labour and Employment in the year 2016-17 for incentivizing industry for promoting
employment generation. Under this scheme, Government is paying the entire employer’s
contribution (12 % or as admissible) towards the EPS and EPF for all sectors w.e.f.
01.04.2018 to all eligible new employees and is applicable for all sectors for the

next 3 years from the date of registration of the new employee.

Pradhan Mantri Mudra Yojana (PMMY) provides access to institutional finance
to micro/small business units upto I 10.00 lakh. Almost 75% of the loans under
PMMY have been extended to women borrowers. To encourage further coverage
of women borrowers, the Micro Units Development and Refinance Agency Litd.
(MUDRA) extends a rebate of 0.25% on its refinance interest rate for PMMY loans
given by Member Lending Institutions (MLIs) such as Micro Finance Institutions to

women borrowers.

Government has taken several other measures for improving the performance of
women in all aspects of social, economic and political life. Ministry of Women and
Child Development is implementing various schemes to empower women including

improvement of their employability. These schemes includes the following:—

(i) Scheme for Adolescent Girls aiming at girls in the age group 11-18, to
empower and improve their social status through nutrition, life skills, home

skills and vocational training,

(i) Rastriya Mahila Kosh (RMK), for extending micro-finance services to bring

about socio-economic upliftment of poor women,

(ii1) Mahila e-Haat, a unique direct online digital marketing platform for women
entrepreneurs/SHGs/NGOs, and

(iv) Support to Training and Employment Programme for Women (STEP), which
aims to provide competencies and skill that enable women to become self-

employed/entrepreneurs.
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Ministry of Rural Development (MoRD) is undertaking Skill development through
Rural Self Employment and Training Institutes (RSETI), thereby enabling the trainee

to take bank credit and start his/her own Micro-enterprise.

Further, Government has identified 115 aspirational districts from 28 States taking
various indices of development in consideration. Government aims at improving the
quality of life in these districts by investing in social services like health, education,
nutrition, skill up gradation, financial inclusion and infrastructure like irrigation, rural
electrification, potable drinking water and access to toilets at an accelerated pace and

in a time bound manner.
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